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IN THE MATTER OF: 

 
State Bank of India      .... Appellant 

 
        Vs 
 

Phoenix ARC Pvt. Ltd. & Ors.     .... Respondents 
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For Appellant: Mr. Amish Tandon, Mr. Akshay Joshi and Mr. 
Sameer Abhyankar, Advocates for the 
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11.09.2019  Post the case ‘for admission (fresh case)’ on 16th 

September, 2019. 
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